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g Ceneral managlmﬁof.
o Baroda House, and anothe:

P

Hon'ble G.S.Sharma,JM, g ‘.,

( Delivered by Hon'ble D, $.Mis‘ra)

In this application under Section 19 pf the

S ! A.T.Act, the applicant has saught a directiﬁn ﬁé“rf ;f L

+* respondents that the applicant be tested .fa.;' the ﬁﬁ X

5‘ . : of clerk/T.C, and if found medically fit, he mary be e 14
' gppointed as such. g 14 --.;;
2 The epplicznt's grievance is that the Eﬁai;ma;;.m ;-

Railway Service Cemmission,Allahzbad vide its let'ter ”‘J

o : dated 6.7.84(copy annexure l) informed the applicant 4

g « he has been selected for gppointment &s Guard Grade’ﬁ' v .m_.

’ vt | énd that he would receive the cprointment letter from o '.f f
§ General Manager,Railway Board, New Delhi., This letter

; is dated 6.7.84 and on 18th May, 1986, the applicant | "‘.,..
‘ wrote to the General Manager, Northern Railway that he *,_
hzd applied for the post of Ticket Collector and the S

¥,

2 respondents have selected him for the post of Guard :ﬁ

st g
l

< 'L

e

f‘rrade 'C! and that he was no't wz.lling to work as Gua;tf

¢

s T ._-:..EJ'--L

but would like to serve as Ticket leleﬁtar,g&lal;&; ,*;}_'L
, bl for change of category to which he rece:
He made & represgntﬁtian fo the 3314 ‘
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petltian is not adh@mpanaed.ﬁﬁﬂamf apg
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condoning the delay, We are of the ugfﬂian
a belsted application and not maintaznahle‘pndgﬁ
Sectioen 21 of the A.T.Act. ;

The applicatlon is rejected.2t the admiss
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